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This is a digitally signed order.

IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P.(C) 3648/2026 & CM APPL. 17790/2026

HOTEL BABYLON INNPVTLTD ... Petitioner
Through:  Mr. A K Prasad and Ms. Surabhi
Sinha, Advocates.

VErsus

UNION OF INDIA & ORS. ... Respondents
Through:  Mr. Raj Kumar Yadav and Ms. Preeti
Gothwal, Advocates for R-1/UOL.
Mr. Shubham Tyagi, SSC, CBIC with
Ms. Navruti Ojha and Mr. Rishabh
Chauhan, Advocates.

CORAM:
HON'BLE MR. JUSTICE NITIN WASUDEO SAMBRE
HON'BLE MR. JUSTICE AJAY DIGPAUL

ORDER
02.04.2026

List on 30" April, 2026.

NITIN WASUDEO SAMBRE, J

AJAY DIGPAUL, J
APRIL 2, 2026
Sk

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
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